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GOVERNMENT OF INDIA
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NEW DELHI: DATER THE 4th|August, 1979,

NOT IF ICATION
GWE TAX

No,2964 (FeNoe187/23/79~IT(AI): In exercise af{the pouers conferred
of Section 121 of the Incomedtax Act, 1961 (43 of

&

by sub=gection(1)
1961), the Central Board of Dirsct Taxes hereby makes the following

amendments to the Schedule appendsd to its Not]fication No.679(F.No.
187/2/74~1T(Al) dated 20.7W74, as amended fromjtime to fimels

1. Existing entries under column (1), (2} and (3) against Sll
Mo.2, and 2B shall he substituted by the folloying entriesis
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2h4 Andhra _
Pradesh-I1.
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Hyderabad.. Te

Hyderabade

124
13,

Cifcle~I, Hyderabad,
Guhtur Circle, Guntur's
Cotpany Circle, Hyderabad
Salary Circle, Hyderabad,
Sr ;akulam Lirclse, Srikake
ulam,. '

Vi}ianagaram Circle, Vi®ir.

Vigakhapatpam Circle,
Vigakhapatnans ' :
Andkapalli Circle, Anakap-
allis

Ralahmundry Circle, Rajah-
mundrys

spdeial Inv.Cirele, Guntur;

idcle-1V, Hyderabad,
idamabad Circle, Nignma=

i %al Cirdle;,Nirmal. o
gareddy Cirecle; Sangaro-

Te = -

cum~Incoma~tax Circle, -
rabade .o
um=Income~tax Circle,
dinadase |
um=Income-tax Cirele,
urle _ -
um=Income=tax Circle,
~Anpaintapur, ’ _
Kaklinada Circle~I, Kakinde,
ifjada Circle~II, Kakinde.
puram Circle, Amala~
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14, YTanuku Circle, Tanukd,

15, Paiaccle Circle, Palacole.

16, Bhimavaram Circle, Bhimavaram,
17. Rnantenur Circle, Anantapur,
18, Hindupur Circle, HindupuTe

19, Guddapah Cirele, Guddapahe

20, Proddatur Circle, Proddatur,
71, Adoni LCircle, Adoni.

22, Nandyal Gircle, Mandyal.

23, Kurnool Circle, Kurnool. .
54, Nahaboobnagar Circle, Mahaboobnagary
25 Special Inv. Circle, Hyderabade '
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2B.  fndhra ‘ _
Pradesh=I1I Hyderabade 14 Circle=I11, Hyderabads
: 2. Circle=ILI, Hyderabad,

2. Warangal Circle, Warangals
4, Khammam Circle, Khammamy
5, Wijavawada Circle, Vijayawada,
6, Eluru Circle, Eluru.

7. Maghilipatnam Circle.,Machill ipatnar
8, Gudivada Circle, Gudivada.

9, Tenali Circle, Tenali,

10, Nellore Circle, Nollore.

11, Ongole fircie, Ongolee

12, Banatia Lircle, Bepatlas

1%. Tirupathi Circle, Tirupathi.

14, Chittoor Circle, Chittoor

2 This notification shall have effect from 1648.79.
Sd/=-
( BeMsSINGH )
Tao UNDER SECRETARY, CENTRAL BOARD OF D IRECT TAXES

The Manager,

Government of India Press,

Ring Road, Mayapuri Industrial Area,
(Near Rajouri Garden), New Delhi.

Copy tos= ,

1. All Commissicpners of Income—~taxX.

2. Directors of Ins.(IT)/{R&S)/(P&PR)/(Inv,), New Delhi. :

7, Director of O&M Scrvices (Income~tax), 1st Floor, Alwan—e~Ghalib,

Mata Sundri Lane, New Delhi(5. copies)e :

&, A1l Officers and Section of IaTolWing of CeBe0eT., New Delhis

5. Comptroller & Auditor General of India, New Delhi (20 copies).,

6. Bulletin Section of Dtee. of Ins.{RS&P)}, New Delhi kS copies)e.

7, Director of Training, IRS(Direct Taxess, Staff College, Nagpur(5 copies)e.
8., Shri B,M.Rac, Joint Secy. Ministry of Law, Justice and Company Affairs
(Department of Legal Affairs), New Delhi. 3‘§f
9, Fhe Chief Controller of Accounts, CeBeDeT.y H~Block,Vikas Bhawan, NeDe W
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